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PROGRAMME OVERVIEW

OBJECTIVES

 Develop competent food regulatory and quality

personnel with an in-depth understanding of the

FSS Act and Regulations.

 Opportunities to learn with peers from varied and

diverse backgrounds.

MODE AND TYPE OF COURSE

o 3-hour Online session every week.

o Total sessions in the programme:16 



PROGRAMME OVERVIEW

ELIGIBILITY

COST

1. Any professional working in Food Business

2. Students of Food Science and Applied Nutrition

3. Programmes Duration: 48 Hours (4 months)

4. No. of seats: Max. 50

5. Examination & Certification: After passing the examination

with more than 70% marks along with attendance are

eligible to get certificate

Rs.10,000/- per participant

(GST not applicable)

Can be paid in 2 installments (5k + 5k)



SCHEDULE

1ST SEPTEMBER 2021-15TH DECEMBER 2021

EVERY WEDNESDAY

15.00 HRS – 18.00 HRS

MONTH 1

MONTH 2

Session 1: Introduction and significance of The FSS

Act, 2006

Session 2: FSS (Licensing and Registration of Food

Businesses) Regulation, 2011

Session 3: FSS(Food Products Standards and Food

Additives) Regulation, 2011 (Part 1)

Session 4: FSS(Food Products Standards and Food

Additives) Regulation, 2011 (Part 2)

Session 5: Food Safety and Standards (Prohibition and

Restriction of Sales) Regulation, 2011

FSS (Contaminants, Toxins, and Residues) Regulation,

2011

Session 6: FSS (Laboratory and Sampling Analysis)

Regulation, 2011 & FSS (Recognition and Notification of

Laboratories) Regulation, 2018

Session 7: FSS (Food Recall Procedure) Regulation,

2017 & FSS (Approval for Non-Specific Food and Food

Ingredients) Regulation, 2017

Session 8: FSS (Import) Regulation, 2017



SCHEDULE

MONTH 3

MONTH 4

Session 9: FICS & FSS (Foods for Infant Nutrition) 

Regulations, 2020

Session 10: FSS (Organic Food) Regulation, 2017 & 

FSS (Fortification of Food) Regulation, 2018

Session 11: FSS (Alcoholic Beverages) Regulation, 

2018 & Packaged Drinking Water

Session 12: FSS (Health Supplements, 

Nutraceuticals, Food for Special Dietary Use, Food for 

Special Medical Purpose, Functional Food and Novel 

Food) Regulations, 2016

Session 13: FSS (Labelling and Display) Regulations, 

2020

Session 14: FSS (Advertising and Claims) Regulation, 

2018 & Food Safety and Standards (Safe food and 

balanced diets for children in school) Regulations, 2020

Session 15: FSS (Packaging) Regulation, 2018

Session 16: FSS (Recovery and Distribution of Surplus 

food) Regulation, 2019 & FSS (Labelling and Display) 

Regulations, 2020 & FSS (Food Safety Auditing) 

Regulation, 2018



LEARNING OUTCOMES 

 Knowledge of Food Safety and Standard Act, 2006

 Familiarity with all the FSS Regulations as per Latest 

amendments

PROGRAMME HIGHLIGHTS

Group discussionsWeekly 
Assignments

Topic based case-
studies

Post-session QnA

Insights from 
FSSAI Officials

COURSE CO-ORDINATOR
Mr. Irmia Katamgari
Assistant Director(Technical), ITCFSAN- FSSAI
Email:  academic.itcfsan@gmail.com

executive.itcfsan@gmail.com
Mobile: 
86938 99759/ 99203 00988 

Click on the link to register or visit www.fssai.gov.in
Registration Link for: https://forms.gle/YAYcvWS9o7GV7mS46

Registrations open till 28th August 2021, 5 pm.

http://www.fssai.gov.in/
https://forms.gle/YAYcvWS9o7GV7mS46


ITC-FSAN is a unique training facility that is a testimony for an international collaborative 

effort exemplifying the importance of partnerships and collaborations. The centre is 

established through an alliance between food regulatory bodies of India - viz., Food Safety 

and Standards Authority of India (FSSAI) and Export Inspection Council (EIC) - and Global 

Food Safety Partnership (GFSP), an initiative of the World Bank. The alliance marks the 

coming together of prominent stakeholders with a purpose to ensure global safety and 

nutritional quality of food in the supply chain. 


